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4. The land has not been allocated till dated according to rules. Thus, the collector is directed to ensure
allocation of the land and ensure the compliance of solid waste management and handling rules, 2016
and submit the action taken report within three weeks e-mail at judicial-ngt@gov.in in preferably in the
form of searchable PDF/OCR support PDF and not in the form of image PDF. for this purpose Secretary,
ud(Uttarakhand) will interact with nagar panchayat bhagwanpur and provide current factual status on
waste generation, waste processed, the gap existing and setting up of processing facilities. similarly
quantification of legacy waste accumulated on the bank of river sonali and its remediation will also be
provided in the report ud, secretary may involve state pcb or other agency for necessary
support/assistance.
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4.The land has not been allocated lill dated according to the rules. Thus, the collector

0 ﬂ‘ v directed 1o ensure allocation of the land and ensure the compliance of Solid Waste

?H-ﬂ‘- ' (Managenient and Handling) Rules, 2076 and submit the aciion taken report within
DM (3\“ “three weeks e-mail at Jpudicred-ngt'igoy in{preferably in the form of searchable

' LOFOCK support PRI _and not in the Jorm of Image DF. For this purpose

20PCB(R) Secretary, UD(Unarakhand) will interact with Nagar Punchayat Bhagwanpur and

provide current factual siatus on waste generation, wasie processed, the gap existing

and selling up of processing facilities. Similarly, quantification of legacy waste

/ accumulated on the bank of River Solani and its remediation will also be provided in

the report. UD, Secretary may involve State PCB or other agency for necessary

support/assistance.
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| Detail of Measurements
T A —R YErEd AR S SR Teve A A US @ AR 3T I |

0 Item Description ' NO. L B DH Qty

Earth work in excavation by mechanical means / manual
means in foundation trenches or drains (notiexceeding 1.5
m in width or10 sqm on plan) including dressing of sides
and ramming of bottoms, lift upto 1.5 m, including getting
DSR-—2.8.1

200 060 | 060 | 0.90 | 6480 .
TOTAL 64.80 cum

T |P&Lin position C.C. of specified grade excluding the cost
of centering and shuttering - All work up to plinth level :
1:4:8 (1 Cement : 4 coarse sand : 8 graded stone aggregate
40 mm nominal size) DSR_4.1.8

200 | 0.60 | 0.60 | 0.10 7.20
TOTAL 7.20  cum

i~ |Providing and laying in position specified grade of reinforced
cement concrete, excluding the cost of centering,

shuttering, finishing and reinforcement - All work up to plinth
level :1:1.5:3 (1 cement : 1.5 coarse sand : 3 graded stone
aggregate 20 mm nominal size) Dsr-—5.1.2

200 | 050 | 0.50 | 0.756 | 37.50
TOTAL 37.50 cum

{ [Structural steel work riveted, bolted or welded in built up
sections, trusses and framed work, including cutting,
hoisting, fixing in position and applying a priming coat of " |
approved steel primer all complete: 10.25.2 el ©
L+S 1300.00

TOTAL 1300.00 Kg

5 |Providing corrugated G.S. sheet roofing including vertical /
eurved surface fixed with polymer coated J or L hooks, bolts
and nuts 8 mm diameter with bitumen and G.l. limpet
washers or with G.1. limpet washers filled with white lead,
including a coat of approved steel primer and two coats of
approved paint on overlapping of sheets complete (up to

“ |any pitch in horizontal/ vertical or curved surfaces),
excluding the cost of purlins, rafters and trusses and
including cutting to size and shape wherever required. 0.63
mm thick with zinc coating not less than 275 gm/ m?-—Dsr—

-12.1.3
1 450.00] . 2.00 | 900.00
TOTAL 000,00 Sgm.
6 |Supply & Fixing of M.S. Sign Board -
(1200 mm x 900 mm inner dia)
1.00

TOTAL 1.00 _ No.

(¥l

J. A.E. ' E.O.




22
BILL OF QUANTITIES
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sl
No.

Particulars of Work

Unit

Rate per
unit
(inRs.)

Amount
(inRs.)

-~2.8.1

Earth work in excavation by mechanical means / manual
means in foundation trenches or drains (not exceeding 1.5 m
in width or10 sqm on plan) including dressing of sides and
ramming of bottoms, lift upto 1.5 m, including getting —-DSR-

64.80

cu. m.

252.30

16349.04

(1 Cement : 4 coarse sand : 8 graded stone aggregate 40
mm nominal size) DSR 4.1.8

P&L in position C.C. of specified grade excluding the cost of
centering and shuttering - All work up to plinth level 1:4:8

7.20

cu. m.

5789.60

41685.12

finishing and reinforcement - All work up to plinth level
-1:1.5:3 (1 cement : 1.5 coarse sand ; 3 graded stone
agaregate 20 mm nominal size) Dsr-—-5.1.2

Providing and laying in position specified grade of reinforced
cement concrete, excluding the cost of centering, shuttering,

37.50

cu. m.

7718.25

289434.38

Structural steel work riveted, bolted or welded in built up
sections, trusses and framed work, including cutting,
hoisting,fixing in position and applying a priming coat of
approved steel primer all complete: 10.25.2 '

1300.00

#REF!

131.00

170300.00

Providing corrugated G.S. sheet roofing including vertical /

and nuts 8 mm diameter with bitumen and G.l. limpet
washers or with G.1. limpet washers filled with white lead,
including a coat of approved steel primer and two coats of

cost of purlins, rafters and trusses and including cutting to
size and shape wherever required. 0.63 mm thick with zinc
coating not less than 275 gm/ m*—-Dsr——12.1 3

curved surface fixed with polymer coated J or L hooks, bolts

approved paint on overlapping of sheets complete (up to any
pitch in horizontal/ vertical or curved surfaces), excluding the

900.00

823500.00

Supply & Fixing of M.S. Sign Board

(1200 mm X 900 mm inner dia)

1.00

No. 2000.00

2000.00

Total (in Rs.)

1343268.54

/?A‘%

E.O.
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SUMMARY OF ESTIMATED COST

Sub - Head Amount
Estimated Cost (As per Bill of Quantities) 1343268.54
Add 1.06 For Factore 80596.11
Total Amount 1423864.65
Say | Rs14.24 lakh
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